23.05.2014

AT 2.15 P.M

1. W.P.(C)8639/2010

1. W.P.(C)8650/2010

AT 2.15 P.M
1. ITA 765/2010

2. ITA 321/2012

3. ITA 475/2012

4. WP(C)5335/2011
CM NO. 12672/2013
CM NO. 3454/2014

5. WP(C)2774/2014

CM NO. 5741/2014

6. ITA 26/2014
ITA 27/2014

ITA 28/2014

7. WP(C)2184/2013

1 PRONOUNCEMENT OF JUDGEMENT(APPLT. JURISDICTION)

COURT NO. 5

HON'BLE MR. JUSTICE S.RAVINDRA BHAT
HON'BLE MR. JUSTICE NAJMI WAZIRT

R.P. TOLANI
VS. UOI & ORS

M.S. SINGHVI
B.V. NIREN

REKHA PALLI

SUNIL KR. YADAV
VS. UOI & ORS

COURT NO. 5
(DIVISION BENCH-5)

VINAY KR. GARG
REKHA PALLI

HON'BLE MR. JUSTICE S.RAVINDRA BHAT
HON'BLE MR. JUSTICE VIBHU BAKHRU

SANJAY GUPTA
VS. COMMISSIONER OF INCOME TAX

COMMISSIONER OF INCOME TAX
VS. SANJAY GUPTA

CIT
VS. CUSHMAN AND WAKEFIELD INDIA
PVT. LTD.

PROMILA GHAI
VS. ORIENTAL BANK OF
COMMERCE AND ORS

EMAAR MGF LAND LTD
VS. TAX RECOVERY OFFICER-2
& ORS.

COMMISSIONER OF INCOME TAX-X
VS. KULTAR EXPORTS

COUNCIL FOR THE INDIAN SCHOOL
CERTIFICATE EXAMINATIONS

VS. DIRECTOR GENERAL OF
INCOME TAX

ANIL SHARMA, SANJEEV SABHARWAL
RUCHIR BHATIA

ANIL SHARMA, SANJEEV SABHARWAL
RUCHIR BHATIA

SANJEEV SABHARWAL
PREETI BHARDWAJ

GAURAV KAKKAR
H.P. BHARDWAJ
ANIL K. KHAWARE

SATYEN SETHI
BALBIR SINGH

KAMAL SAWHNEY
VINEET BHATIA

M.P. RASTOGI
SANJEEV SABARWAL
RUCHI BHATIA



23.05.2014 2 PRONOUNCEMENT OF JUDGEMENT(APPLT. JURISDICTION)

COURT NO. 6
(DIVISION BENCH-6)
HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE G.P.MITTAL

AT 2.15 P.M
1. CRL.A 320/1998 ANEES SHAHID AZAD, MOHD. ASLAM
VS. STATE (GOVT OF NCT OF DELHI) SHABANA AHMED,RAJDIPA BEHURA

2. W.P.(C) 1819/2014 AMRENDRA KUMAR LALIT KUMAR JHA, RAJSHEKHAR RAO
VS. REGISTRAR GENERAL, DELHI ZEHRA KHAN, A.P. SINGH
HIGH COURT & ORS.

COURT NO. 29
EXTENSION BLOCK (FIRST FLOOR)
HON'BLE DR. JUSTICE S. MURALIDHAR

AT 2.15 P.M
1. CRL.A 453/2014 OM PRAKASH SANJEEV BHATNAGAR, SOUNAK S. DAS
VS. STATE RUPI SAGAR, AASHAA TIWARI

COURT NO. 28
EXTENSION BLOCK (GROUND FLOOR)
HON'BLE MR. JUSTICE S.P. GARG

AT 2.15 P.M

1. CRL.A 362/2012 RIZWAN @ BHURA K.B. ANDLEY, M. SHAMIKH
VS. STATE OF DELHI LOVKESH SAWHNEY

COURT NO. 15
HON'BLE MR. JUSTICE V. KAMESWAR RAO

AT 10.30 A.M

1. W.P.(C) 6416/1999 M/S MAHARASHTRA HYBRID SEEDS CO. LTD. MANOJ SWARUP
CM APPL. 16813/2013 VS. GOVT. OF NCT & ORS.

HIGH COURT OF DELHI
22ND MAY, 2014 REGISTRAR (LISTING)



